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CEITEAL ADMINISTIVTIVE TRIRUTAL -
- PRINGIPAL BENTH: DELHI.

REGN.NC. CA 749/89
Shri Brij Nath Singh vesnona Aovlicant
VS.

State Council of Educatlon cesessa Resvoncent
Research & Trainin-

Aoplicant through Shri D?S.Chaudhary, Counsel,

Learned counsel for the aoplican®t seeks

to withdraw this apolication. The avolication is

dismissed as withdrawn. C///jg\p //4L~»””»p
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